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An Act to amend the West Bengal Taxes on Entry of Goods 
in Local Areas Act, 1955. 

WHEREAS it is expedient to amend the West Bengal 
Taxes on Entry of Goods in Local Areas Act, 1955 for the 
purposes and in the manner hereinafter appearing; 

It is hereby enacted in the Seventh Year of the R,epublic 
of India, by the Legislature of West Bengal, as follows :- 

1. (1) This Act may be called the West Bengal Taxes 
on Entry of Goods in Local Areas (Amendment) Act, 1956. 

(2) It shall come into force immediately on the West 
Bengal Taxes on Entry of Goods in Local Areas (Amend-
ment) Ordinance, 1956, ceasing to operate. 
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2. In the Explanation to the Schedule to the West 
Bengal Taxes on Entry of Goods in Local Areas Act 

w
, 1955, 

for the words "In this schedule, in calculating the eight, 
the weight of packing materials and containers shall be 
included", the following words shall be substituted, 
namely :— 

"For purposes of this Schedule, where goods are con-
tained in packing materials or containers, there 
shall be deducted such weight as may be 
prescribed, on account of the packing materials or 
containers, from the gross weight of the goods". 

3. Any action taken, anything whatsoever done under 
the West Bengal Taxes on Entry of Goods in Local Areas 
Act, 1955 as amended by the West Bengal Taxes on Entry 
of Goods in Local Areas (Amendment) Ordinance, 1956, 
shall be deemed to have been taken or done under the said 
Act as amended by this Act as if this Act had come into 
force on the 21st day of April, 1956. 
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